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PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 624 OF 2023 

IN THE MATTER OF: 

Suo Motu Matter in re: News, Item published in the Tribune dated 28.09.2023 
Titled as “Hills ‘vanish’ as illegal mining rampant in beet area.” 
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Dated: 15.04.2024 

NUPUR KUMAR 
Advocate for, State of Punjab 
A-178, Lower Ground Floor 

 Defence Colony 
New Delhi- 110024 

Mobile: +91 8860692939 
Email: nupurkumar01@gmail.com 

326

mailto:nupurkumar01@gmail.com


1327



2328



3329



ANNEXURE- A 4330



ANNEXURE- B 5331



ANNEXURE- C 6332



7333


